


















































































































































IN THE COURT OF DR. ARCHAN
: A SINHA
ADDL. SESSIONS JUDGE-06, WEST TIS HAZARI COURTS, DELH\

Baill application Mo 519

FIR N0, 121/20, P.S. Paschim Vihar East
U/s 354/323/509/506/34 \pC
State Vs. Kunal Juneja
18.05.2020
Present: Shri Robin Singh, Ld. Addl, PP for the State

g"fone for accused persons
1. Aakash Saini, Ld. Counsel for Complainant
IO 5] Satish Kumar v

This is an application dated 18.03.2020 moved U/s 438
Cr.PC on behalf of accused/applicant Kunal Juneja for grant of
anticipatory bail.
Reply/report dated 18.05.2020 has been filed by 0.
It is submitted by the 10 that the statement u/s 164 Cr.PC
of the victim could not be recorded till date as she was not able to

come due to lockdown.
Ld. Counsel for the complainant has submitted that the

accused is making calls to the complainant which she has recorded
and she tried to give the written complaint to the police station but

could not succeed.
The screenshots of the log calls of the accused on the

telephone of the victim alongwith the recordings with the written
application be sent to the 10 through Whatsapp if she is not able to
walk down to the police station and 10 shall take steps in accordance

with law.
Contd..






IN THE COURT OF DR. ARCHANA SINHA
ADDL. SESSIONS JUDGE-06, WEST TIS HAZARI COURTS, DELHI

Rall Application Mo, 740 & 741
FIR No.64/20, PS. Patel Nagar

Uis 387/506 \PC

State Vs, (1) Sapna Behl
(2) Sanjeev Kumar Behl
18.05.2020
Present: Shri Robin Singh, Ld. Addl. PP for the State

Sh. R.S. Malik, Ld. Counsel for accused persons

These are two applications both dated 05.03.2020
moved U/s 438 Cr.PC on behalf of accused persons/applicants Sapna
Behl and Sanjeev Kumar Behl for grant of anticipatory bail.

As Mr. Counsel Sh. R.S. Malik for accused persons is
appearing, due to personal reasons, | do not want to hear these
applications. The same may be referred to Ld. District & Sessions
Judge (West) with request to transfer the same.

Files be sent back to the Filing Counter accordingly to

place it before the Ld. District & Sessions Judge (West)

( Dr. ArchaRa Sinha )
Addl. Sessions Judge-06(West) © Vacation judge
Tis Hazari Courts/Delhi : 18.05.2020





































